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No'. 308

.- DETENTION AND RELEASE OF MEMBERS
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e T I

The following message dated 13.12.96 addressed to
Hon'ble Speaker, Delhi vidhan Sabha was received from the
Addl. Dy. Commissioner of Police, New Delhi Distt.-IT,

New Delhi g-

% I have the honcur to inform you that
Shri Jag Parvesh Chandra, Shri Matin ahmed,
Shri Deep Chand Bandhu, Smt. Tajdar Babar
and Smt. Krishna Tirath, Hon'ble Members of
egislative Assembly, Delhi alongwith their
cther supperters were. detained under section
65 of Delhi Police Ac¥, 1978 for disobeying
the lawful directions of police from Parli-—

ament Street, New Delhi at 12.05 hours today
i.e. 13.12.1996.

il They were released at 12.17 hours from

.\ same place, the same day 1l.e. 13.12.1996."

P.N. GUPTA
SECRETARY



